e e iy o e

= _— | 7
- R -n."'.-.'l". e I gl o G ¢ S P
ol Wfo }hﬁ";‘.'?": PNL/s
g gielon ettty M ~3 “""'_L-""‘r':"' T Y

" Notes of the Registry

Orders of the Tribunal |

aB‘"ij
Hon Qw S A Rhukla, A

- s —8

Nowe Ofbcays fov fha Opblicant even
8N Xevited Ccall. SW S C. ﬂ\.*g‘.-.fr-c 2 Cei PN
PGMAU leavned Csunsel {pcit=e cespond ats -

b abpoas ot fuo Applicart rech
logl- Inl&vesl- tn prortecuti~ i, A Tas o

1 dismicsed In defaulr for nen prosecuttin

Contd. On Sheet No.




